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(b) The main points discussed are 
mentioned below :

I t  was noted that the “Netherlands 
Centre for Promotion of Import From De-
veloping Countries” would provide varied 
types of assistance to the developing 
countries and India could take effective 
advantage of such facilities.

Indian suppliers could conuder possibi-
lities of meeting some of the requirements 
o f  the Netherlands Governmental pur-
chases.

Possibilities of promoting direct expons 
to  the Netherlands were considered, (he 
(terns which have export potential include 
tea, canned and processed foods, oil 
cakes, leather and engineering and chemi-
cal Items. Items for import include ship-
ping/dredger components.

The Netherlands Centre for Promotion 
of Import from Developing Countries will 
consider some assistance in carrying out 
market surveys in the Netherlands.

Possibilities of collaboration in areas 
such as electronics, shipping/dredgers, air-
crafts in the context of exports etc. wete 
discussed. Interest was also shown in 
cooperation in the agricultural field

Posibilities of promoting Indo-Nethci- 
laflds cooperation hi industrial ventures in 
third countries were considered.
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Import of F d t t M  by M.M.T.C. and 
Department of Supply

4276. SHRI C. Y. KRISHNAN:
SHRI N. £. HORO:

Will the Minister of COMMERCE be 
pleased to state :

(a) whether fertiliser imports so tat 
bandied by the Minerals and Metals Tra-
ding Corporation pertain only to rupee 
trade countries of Eastern Europe and 
contracts have been signed for the import 
of over one million tonnes of fertilisers 
from these countries;

(b) if so, the facts thereabout; and

(c) the countries with which orders 
have been placed for fertilisers by 
M.M.T.C. and the Department of Supply 
with quantity and value thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISffWANATH PRATAP SINGH) : (a) 
T ie  Minerals and Metals Trading Cor-
poration handles imports of fertilisers from 
rupee payment countries. For the current 
year, they have so far concluded contracts 
for 7.67 lakh tonnes of fertilisers.




